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are being made on leave with wages
and sick khoraki but are not nosted
in the contribution cards of the mem-
bers concerned at Singareni Collieries
Company;

(b) if so, whether any inspection
was carried out by the officers of the
Coal Mines Provident Fund Organisa-
tion; and ’

(c) the steps being taken to regu-
larise the accounts?

The Denufv Minister in the Ministry
of Labour and Employment and Plan-
ning (Shri C. R. Pattabhi Raman):
(a) No such case has come to the
notice of the Government,

(b) Inspections are regularly car-
ried out by the officers of the Coal
Mines Provident Fund Organisation.

(¢) In view of (a) above, it does
not arise.
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U.D.Cs. in Armed Forces Headquarters

1403. Shri S, M. Banerjee: Will the
Minister of Defence be pleased to
state:

(a) the number of temporary and
officiating vacancies in the grade of
UDCs lying unfilled at present in the
Armed Forces Headquarters including
Inter Services Organisation; and

(b) since when these vacancies are

lying vacant and the reasons there-
for?

The Minister of Defence (Shri Y. B.
Chavan): (a) and (b). About 780
temporary posts of UDC are at pre-
sent unfilled in Armed Forces Head-
quarters and Inter Service Organisa-
tions, These vacancies have been
accumulating since November, 1962.
It has not so far been possible to fill
these vacancies as the rules for seno-
ritylconfirmation in Lower Divigion
grade were under consideration and
thesc were published in December,
1963 after obtaining the concurrence
.of the Union Public Service Commis-
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sion. A number of representations
were received against certain provi-
sions of the rules and these had to be
examined. The vacant temporary
posts of UDC will be filled shortly.

Bhutan’s Five Year Plan

Shri Ram Harkh Yadav:
1404. { Shri P. C. Borooah:
[ Shri Vishwa Nath Pandey:

Will the Prime Minister be pleased
to state:

(a) whether a team of experts from
the Planning Commission is proposed
to be sent to Bhutan in May, 1964
for a revision of Bhutan’s five year
plan; and

(b) if so, in what specific aspects
Bhutan’s plan necds modification?

The Prime Minister, Minister of
External Affairs and Minister of Ato-
mic Energy (Shri Jawaharlal Nehru):
(a) A Planning Commission Team is
scheduled to visit Bhutan for asses-
sing achievements and shortfalls in
the implementation of Bhutan's de-
velopment Plan,

Revision of the Five Year Plan is
not contemplated at this stage. A re-
view of the Plan, if neccessary, will be
undertaken in the light of the Team’s
findings.

(b) Does not arise.
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